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(b) if 10, tbe qoaiifitjr of fish llUly to b0 
imported froiD India by Italy; and

(c) tbe earo lsii tberefrom T

THE MINISTER OP COMMERCE 
(SHRI p . s h iv  SHANKER) : ta) Yet, Sir.

(b) aod (c). Prior 10 tbe irrpoUtloo of 
the twn, the quantity of marimc producti 
tmpoftod from lodia by Italy d u n p f ' frocn 
19*4.15 and 19S5-S6 w»* 135 lonne* 
valued ai R» 35.37 Ukbi tod  2S4 lofiocfl 
valued at R» 51,55 laLbs ropecctvrly. 
Future export to lu ly  caoiMt be predKted 
prtci»«ly fti tbH »iafe.

(a) whether Government propose to boost 
export of ip o n t foodi; and

(b) if io , tbe details' thereof aod if not.- 
the reasons therefor 7

THE MINISTER OF COMMERCE 
(SHRI P. SHIV SH A N K ER ): fa) Yes, Sir.

fb) The measures initialed to boost 
eiport of sports goods include supply df 
esarntial indifmoui^ raw materials as well as 
irorortcd infMils at internstiotial prices to 
manafarturers for export production besides 
undertakint promotional activities to’ help 
industry to devdop prodocii and marltrts.

iMpon •! seplM«tirBi«d weapcMH

4 4 |g . PROF. MADHU D AND a VATE: 
Will the Mioiiter oi DEI-ENCE be ple«ard 
to aiatc ;

(a) whether it is a fact that liKffa has to 
depend haavi))> on tm pom  for »opliuttca%cd 

.w«apocH required foe defence;

(b> if to, the sttfps ta^ew dunof the pait 
five years to reduc* our depeoJtnct 
importi from forctfo covMriaa: aod

on

(c) tbe prrorouge of reduction in the 
import of aophtstiestcd weapons in the Uai 
ftv« rrars 7

THE MINISTER OF STA lE  IN THE 
n i  P A R T M tN T O F D E F E N a R IS tA R C H  
ANDDFVI tOPM FNT IN THF MINISTRY 
OF OFFENCX C^HRI A R t'N  SINOH) : (a) 
to (cU Sclactivt impurt of »opbf*i icaied 
wcapo'^i IS reported 10 as ami wr>eo the 
fcquititc *e9u«pn>cni ts tkol avaUaNe indi- 
Itnously.

Appropriait meAsures have born taken 
to redoce our dependenoe on imports throogh 
Indlitiiout dtvtlopmriM/production of several 
iystcma.

F.apael gea i a t t i  of spasia taods

4 4 l f  SH RI SHANTI D H A R IW A L: 
wni ito MioiM*r Of COMMERCE b* p iaied  
«o M M

lEtVlUk]

p ro to n  Ion of sophUtlrated Radar by 
Bharat F.ketroaics 1 iml led

»  »
' 4

4490. SHRI MULLAPPALLY RAMA-
CHANDRAN : Will the Minister of
OFFENCE he p)ea%ed to state :

(a) whrtber the Bharat Electronics Ltd. 
(BFU  hai commenced w o*  00 the produc­
tion of a soph it tica ted radar to dctect low 
flying objccts: and

<bi if so. tbe dctaiU of progress made 
including time aiu) funds likety to be involv­
ed 10 completitig tbe first phase of the pio- 
jecf ?

*
THF MINISTER OF STATE IN THE 

DFPARTMEMT OF DEFENCE PRODUC­
TION A N D SU PPLItS IN THE MINISTRY 
OF flEFENCE (SHRI SHIVRAJ V. PAT I t ) :
(a) Y ci, Sir.

(b) This radar was originally developnd 
by Electronics aod Radar Dcvrlopmcnt Esu- 
blrshtnent. Bangalore and is being produced.

It would not be In the Interest of naiiooal 
security to disclose details regarding progress 
of the project Implemenuiion.

Ttaaalstor bomb cip|o«ioa

4491. SHRI PARASRAM BHARDWAJ : 
WiM tbe Minister of HOME AFFAIRS be 
pleaaed 10 state
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'whether any foretfn markings were 
found in the transitior bomb ^exploiions 
whkh occurred in different parts of North 
India during 1985-86 till dale;

(b) if sc, their details;

(c) whether any protest was lodged with 
the countries concerned; and

(d) the outcome thereof ?

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL PUBLIC 
g r ie v a n c e s  a n d  PENSIONS AND 
MINISTER OF STATE IN THE MINISTRY 
OF HOME AFFAIRS {SHRI P. CHIOAM, 
OARAM) : (a) According to available infor- 
ination no foretgh markings came to the 
notice in the transistor bomb explosion cases.

(b) to (d). Do not arise.

Iwport of So>abeaa

4492. SHRI LAKSHMAN MALLICK : 
Will the Minister of COMMERCE be pleased 
to su te  : 9

(•) whether Government have decided to 
Import soyabean;

(b) if so, whether the farmers' organiM- 
tioof have expreiaed their unhappiocsa over 
this proposal; and

(c) if so. the factt thereof ?

t h e  m in is t e r  o f  COMMERCE 
(SHRI P. SHIV SHANKER) : (a) No. Sir.

(b) and (c) Do not ariic in view of (a) 
above'.

SUpa repaired by M aiafoa Doek 
U a ltrd

4493. SHRI C. JANQa  REDDY : 
d r . a . K. PATEL :

Will the Minister 'o f DEFENCE be 
pleaied to su te  ;

(a) whether the Dumb«r of ships reptirtd  
by Mazagoo  ̂Dock has come dowD from

about 3,000 a couple of years ago to around 
600 now;

(b) if so, the reasons therefor;

(c) whether instead of the projected 
profit of Rs. 14 croret, the company has 
suffered a loss of about Rt. 13 crores in 
1984 85 nnd R«. 20 crurea in 1985-86; 
and

(d) the remedial steps being taken 7

THE MINISTER OF STATE IN THE 
DHPARTM ENrOF DEFENCE PRODUC­
TION AND SUPPLIES IN THE MINIS­
TRY OF DEFENCE (SHRI SHIVRAJ 
V. PA TIL): (aj ami (b). Ship repair task 
uodtrtaken by MDL has come down from a 
maxunum ever of 846 sb«pa in 1975*76 to 
55 ships ID 1985-86. Tbts has been mainly
oo accouQi of world-wide receasiOQ m ship- 
buildiDf industry and MDL's capacity now 
primaril)f^*bcing committed to buildinf of new 
veselU, sophisticated warships and other 
major ofT^hore equipfoenu.

(c) The Comptoy suflered a oet loaa of 
Rs 12 94 crcrea ta 1984-85 as agaiasi pro­
jected pro6t of R s. 16 10 crores and a net 
loas of R» 38.97 crotw 10 1945-86 which 
lochidcs Rs 19.61 crofta oo aocouot of pre­
vious y ean ' adjustmeou

(d) As corrective actkm. Ooveroment 
retorted to immediate removal of the then 
ChairTMn-cum*Maaaging Diredoc ar>d Direc­
tor (FioaiKc). It was alto decided lo replace 
the then D>rector (Offtborc) as well as Direc­
tor (Shtpbuildinc). The Company was asked 
to formulate an aaioo  plan to ensure an 
action plan to enture build up of syttemt to 
avoid recurrence of such a situatioo. A task 
force has also been cooMitutad by the C oo- 
ptny to look into iu  operatKMtt from the 
point of view of techno-ecooomic vtabiltty, 
review investment decision in respect ol capi* 
tal pro>ecis and formulate guidelinet foe 
future growth.

S«ssestloes‘ef FlCCI^aboat 
faactioalag af H a t

4494. SH R ISO M N a TH RATH : WUI 
the Miikbter of COMMERCE be pleased lo 
state ;




